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ALLEGATIONS AGAINST Ex·CHmp MINISTI!R, 
PUNJAB 

3339. SHRI RAM CHARAN : Will the 
Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether it is a fact that a memo· 
randum containing some allegations against 
Shri Gurmukh Singh Musafir, ex-Chief 
Minister of Punjab, was received by Gov-
ernment; 

(b) if so, the allegations made therein; 
and 

(c) the action taken in the matter? 

THE MINISTER OF STATE IN THE 
MINI'STRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) Yes, 
Sir. 

(b) and (c). The allegations contained 
in the memorandum were mainly about 
misappropriation of party funds and 
appointment of relatives to Government' 
posts. Copies of the Memorandum had 
been endorsed to the p/lrty hierarchy and 
it was far them to consider the matter re-
lating to alleged misapprOpriation of party 
funds. As for the other allegations, frOm 
the preliminary check that was made. there 
did not appear any ground for holding an 
enquiry. 
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